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Central Administrative Tribunal
Principal Bench, Neu Delhi,

0^^

CP-e6/2004 in
nA-476/2004
0A-.2566/1999

Nbui Delhi this the 7th day of Duly, 2004

Hon!ble Sh. V.K.najdtra, Uice-Chairman(A)
Hon'ble Sh. Shanker Baju, Member(J;

1 . Prem

.n

■ 2. Premwati

3. Kartar Singh

4. Hira Lai

5. Thakur Deen

6. Rameshwar

7. Raj Kumar

8. Roshan Lai

9. Ram Bharose

10. Srikishan

11. Ram Bahadur

12. Shiv Ram

13. Om Prakash-I

J ̂  • ■Karl ash

^ » Kaiesdaen

15. Ram Sanehi

17. Urnma

13. Ram Naresh

19. Bharat Singh
20. Sri Piam

• 21 .
Saroo

. 22.
Kishan Dai
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»23. Prahlado

• 24. Ram Kali

25. Sri Ram

.26. Kashmiri

27. Hari Singh

23. Ram Shakal

29. Anokhe Lai

30. Vindhyachal

31. Vijay Singh

•32. Udhara Singh

33. Lokesh

34. Clio too Flam

35. Satyavir Singh

36. Keshri Chand

37. Muthu

33. Jasbir Singh

39. Raj Kumar

40. Ayodhaya Prasad
/

41. Manikara

42. Kishal Lai

43. Ragotman

44. Harbir

45. Ora Prakash-II S/OBabu Ram
46. Sri Pati

47. Raj Bir

^3. Sushila

49. jy fe,j Ram Singh '
50. Ramesh Bala

51 . Ram Adhar

52. Bir Pal

53. AJay Pal
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54- Rama Kant Pandey

55. Satya Pal Singh

56. Mahipal

57. Satvi r

58. Gauri Shankar

59. Bindu Sahni

60. Kamlesh Kumar

6.1. Shobha Kumar

62. Chander Pal

63. Mahinder Yadav

64. Charan Singh

65. Rajender Prasad

66. Kartar

67. Subhash

68- Amit Lai .... Petitioners

All C/o Prem, Shahput, New Delhi.

(through Sh. A.K. Chaudhary, Advocate)

Versus

1. Dr. fiurari Lai.,
Dy. Director(Horticulture),
11th Floor., MSO Building,
I,.P. Estate, New Delhi.

2. Sh. Sindhu Shree Khu 1 lar(IAS.) ,
Develprnent Commissioner,
Govt. of NOT of Delhi,
5/9, Under Hill Road,
Office at Transport Authority,
Ilnd Floor,
Del hi.

3- Smt. Shail:5a Chandra,
Chief Secretary,
Govt. of NCT of Delhi,
5th Floor, A-Wingh,
I.. P. Extn . , New Delhi. ... Respondents

(through Mrs. Avnish Ahlawat, Advocate)
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ORDER (ORAL)
Hon'ble Shri V.K. Majotra, Vice-Chairman(A)

Learned counsel for. the petitioners seeks and

is allowed to withdraw this petition with liberty to

take appropriate action as per law.

(Shanker Raju) (V.k. Majotra)
Member(J) Vice-Chairman(A)
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